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[Shri K. Natwar Singh] ; there, stay at
home. They built the country, they
contributed so much to it for the hist 120
years, and they have a claim there. So, while I
appreciate the pressure upon them and their
difficulties, if they were to leave in great
haste, then they would perhaps give a green
signal to the coup leaders to entrench
themselves for all times and to introduce the
Constitution which would put the Indian
community in a minority, because then they
will say. in any case we are in a majority,
because a small number can tilt the balance.
That is why [ am hoping that our stout-
hearted people, the people of Fiji, will fight
for their democratic rights. With whatever
help that we can give and the world
community can give, I think that the fact that
the Commonwealth bas disapproved of the
coup and taken the stand on terminating Fiji's
membership must have heartened them a
great deal. If 1 have left any particular
question unanswered, 1 am sorry. I have tried
to give the overall picture. 1 merely want to
say that the question of our appearing to the
inactive does not arise. 1 think India is one
country which has been most active from the
first day in this regard, bilaterally, within the
Commonwealth, in the United Nations and
even among the non-aligned countries. The
fact is that it has not allowed the subtle
propaganda. I mentioned to drive a wedge
between India and Africa by saying that the
Indians are settlers. The term was actually
used in one conversation. It was said, "How
does it differ ? The whites are settlers in
Africa. You are settlers in Fiji. " It sounds
very simplistic. We have been able to combat
them, and combat them very effectively.

1 will certainly keep the House informed
about further developments. We are having
detailed discussions in the Ministry. We have
the benefit of our High Commissioner who
has lived through this since the 14th of May.
He came here only a few
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days ago. If the need arises, I will cer-

tainly place further facts before the House.

SHORT DURATION DISCUSSION
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SITUATIONIN DIFFERENT PARTS
OF THECOUNTRY

=1 s Fag awen (orw) - oame-
T FT, TH U FT AT A I
q2T F. ..

Jreanrs (57 wnw TAE) o sww
AT FTE |

i s g amen
w9 49 &7 a7 |
I am least concerned. The Govt, has
allowed this discussion. It is very impor-
tant. All parts of the country are suffering
from drought and floods. Sir.
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SHRI SHANKER SINH VAGHELA: 1
have to initiate the discussion. Sir. with full
details.

SHRI CHIMANBHAI MEHTA (Guja-
rat): Half-an-hour was taken on Fiji.. So,
you extend this half-an-hour.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): Yes, positively.
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THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He is giving a full
picture of what is happening in Gujarat.
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f3fj the expenditure on employment on

relief works should be accepted as per

the actuals for the purpose of Central
assistance.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): Mr. Minister, he is
making a very important point.

SHRI MIRZA IRSHADBAIG: Sir, he
might have noted down my point. Sir, my
second suggestion is that the expenditure
on non-wage components may vary from
30 to 40 per cent on different kinds of
works. Such additional expendiure must be
included in the ce'lmg of expenditure for
drought relief otherwise mist of the relief

UF AT TONE 2 AT HEAT STgal Z W
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g

work will totally deteriorate and become
useless.

Sir, the Eighth Finance Commission has
accepted that additional staff; specifically
recruited for the purpose of relief Opera-
tions should be treated as a legitimate
charge on relief expenditure. The State
Government invariably puts, the existing
administrative machinery to maximum
possible use for implementing the relief
operations. Yet, certain substantially en-
larged activities like a larje number of re-
lict works, transport and distribution of
fodder, transport of water by tankers, etc.
require some additional staff in order to
ensure proper implementation and super-
vision. 1 he expenditure on such additional
staff was not included by the Central
Government while approving the ceiling of
expenditure...

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): You h, ive given so
many suggestions.
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SHRI MIRZA IRSHADBAIG: Sir. 1 will
make to more points only. Sir, for illustration, 1
would like to say that an expenditure of Rs. 3.
75 crores was incurred on salaries of additional
staff specifically employed for relief operations
and tools and equipment for relief works during
the period from 1-4-1987 to 30-6-1987. This
was about 4 per cent of the total relief
expenditure—that is about Rs. 98. 02 crores—
during the same period. Sir, the expenditure on
the additional stall was thus at a very low level.
It is suggested that a provision at the rat. of 5
per cent of the total relief expenditure or 10 per
cent of the expenditure on relief works should
always be made for additional staff and tools
and equipment.

Sir, my next point is that the
handicapped, infirm, destitute adults
children who do not have sufficient
stamina for employment on
have to be provided gratuitous  relief. The
Central Government has  fixed the rates of
Rs. 2 per adult per day and Re. 1 per child per
day. These amounts are too low. That is why.
Sir, the State Government is  providing this
gratuitous relief at the rate of Rs. 4 per adult per
day and Rs. 2 per child per day, limited to the
ceiling of Rs. 150 per month  per family. Sir,
the norms followed by the State Government
should be accepted for the purpose of
calculating the ceiling  of expenditure. Sir. I
am coming to my !: ist point. I think 1 am
making only one or two points more. The
existing policy of the Central assistance for the
expenditure on drought relief envisages that
subject to the ceiling of the expenditure
approved by the  Central Government
expenditure in excess of 5 per cent of the plan
outlay is provided as Central assistance in the
form of 50 per cent grant and 50 per cert loan.
This policy appears to be all right for an

aged.
and
physical
reilcf works

occasional or intermediate drought but
when a State faces consecutive droughts, this
policy places undue strain on the !

financial capacity of the State with the re- ! suit
that the progress of some of the normal
developmental plans in the State is
adversely affected. While the existing policy
may be followed for an occasional
drought, the pattern of assistance should be
changed to 75 per cent grant and 25 per cent
loan for second consecutive
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drought and 100 per cent grant for third
and subsequent consecutive droughts.

Sir, the loss of agricultural production
from the drought has an adverse effect on
the revenues of the State. This reduces the
financial capacity of the State Government
tO finance its norma! plan.

Sir. in Gujarat we are facing the third
consecutive drought of rare severity.
Therefore adjustment of the earlier advance
plan assistance should be postponed to
better years and 100 per cent Central grant
should be given for the expenditure on
relief operations against the 1987 drought,
particularly because an expenditure of Rs.
98 crores on the drought relief operations
has already been incurred up to 30th June,
1987. which is more than the sum of the
margin money and 5 per cent of current
year's approved plan outlay.

a9 W ¥ Ag Fg I fE v
FNA A g TR AT & Al AT AW

mq'sr*an’twq'rna mu"
FtH T DA A AR § gt
T WA 2T B AT WY, I
T gWTT & WO OTH A4 W @yl
T W OEE TAYW T@I g W WAy ol
% fady = T w@feat v aw
wy @ wEAtag) W TEAl A T
T8 § waifad g7 o€ 9% fA0 ques
AT Fa1 ANECN W (AU FERC &
lvmrmg 7 T 9gie drer =1 o7 @A
W Fo e 7 g aET T A
gFde FT ar 93 11 TAAT AT
T T AR T AT FT & [ gL FIG
THT 9T ATET &9 T W PaEET SRdn
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SHRI NIRMAL  CHATTERJEE
(West Bengal): Mr. Vice-Chairman, I do
not want to make a speech, at least for relief
only. I want to go a little deeper. It has been
said by my friend from that side that
drought is a natural phenomenon.
Therefore, the only response that is called
for is when drought descends on us, let
there be adequate arrangements for relief.
I do not exactly share  this perception.
Drought today is not as unadulterated
natural phenomenon as it was in the past.
We know, over the last few years, there
are fears expressed all over the world that
the climate of our earth is changing, and
this is not changing on its own. It is the
human greed; I should qualify that state-
ment; it is the greed of capital which is
landing to deforestation, which is leading
to hundreds of climatic assults, on  the j
basis of which such droughts would not
be an exception to a regular phenomenon
on the earth. India, as we all know, is
considered even by the U. N. agencies as'
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one of the most disaster-prone countries in
the world, which means that the greed of
apital if it is able to destroy the climatic
balance still further, would put us at the
losing end. This is not something new
which 1 am suggesting. Planning Minisier
is here. He certainly knows that a hundred
years ago, it was said by famous Karl
Marx that capitalists in their greed do not
not care for nature as they do not care for
human lives. They will destroy nature to
the disadvantage of the entire society. For
this filobal problem, the only answer can
be that let us hasten the process of getting
the society rid of capital. That can be the
only answer. So long as it persists, so long
as the climate would be tampered with
recklessly, the human society would be
afflicted by this problem and the phe-
nomenon of drought and floods.

Coming to our own country, it is not as if
India is only one country; it is many as
well. The response or the reaction to
drought is not one but there are many res-
ponses or reactions. It is not true that
everybody suffers in drought. There is a
section which enjoys drought. There is a
section which garners further wealth be-
cause of drought. And if we look towards
the other side of India, India of agricultural
labour, India of peasantry. India of middle-
classes, and also India of the big
landowners and big monopolists, the res-
ponses, the suffering and the solutions are
not similar. The Government, in a sense,
has a reason to be happy. A situation like
this permits them to tide over all the
differences and the conflicts within the
society and appeal for n consensus. I am
not one with, that approach of the Govern-
ment. Let us see how things have happened
and how drought situation developed within
our country. This year is not the first year
of the drought. On going through the
statistics of the number of districts affected
we will find that even 1983-84 was affected
although that was a year of our record
production of foodgrains. Therefore, 1983-
84 was also affected. 1 will give the figures
as they are given No. 1 do not want to go
into that. Even then, this year's drought is
considered to be a record for the century.
When did it start ? In West Bengal, for
instance, we have suffered both from
drought and floods. Normally, monsoon in
West Bengal starts on the 10th of June. But
till  the
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middle of July, there was no monsoon. We
suffered. Now what happens ? If, in the
earlier period of the monsoon, there are no
rains, who suffers ? It is the agricultural
labour of India and nobody else. There is no
income for them. They are starving. There is
no farming on the land. Did the Government
react ? The speech is given on the 15th
August. The measures are taken later on.
Why ? Because those who are suffering are
the agricultural labour who have no income.
After some time if there is no sowing, after a
few days, the peasants begin to suffer. The
owner of the land has nothing to offer to the
market. Simultaneously with this, The urban
population, the middle-class, the consumers,
who do not have enough, begin to suffer. The
consumers, enough, begin to suffer. The
responses are always different. When the
responses are different, we can immediately
find out the reactions of the (Government and
can understand whose responses the Govern-
ment is listening to. My query is this: When
there weie no rains for a full month and a
half, why was not the food-for-employment
programme stepped up ? You appeal for
consensus. Is that enough ? You do not admit
the guilt. I am, in a certain sense, glad if this
drives you away from your disastrous course
and complacency. In- one sin:: le year, the
whole glamour of the Green Revolution has
been ripped through. Even without drought,
for the last three-four consecutive years we
were unable to cross the foodgrains
production beyond the level of 1983-84. It
was criminal negligence on the part of
Government of India to have declared India
self-sufficient in food, become complacent
and not to have done all those things which
were promised from the First and Second
Five-Year Plan onwards. If we can handle
human beings belter, whatever natural
disasters come, we can cope with tho'e
disasters also better. What is important is
your priorities of activity which you lay
down. There would be fulfilment in Maruti,
but failures in irrigation. The irrigation
projects which were formulated, which were
put on paper, and whose execution was said
to have commenced in the Second Five-Year
Plan, are yet to be completed. You have
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totally failed with fertilisers. You are not
producing enough; yet, there will be a glut
and you will not pause to ponder why this
has happened because the Green Revolution
has taken place. Because it is not necessary
to enquire whether people are well-fed. It is
enough that you are able to stop the import
of foodgrains. The targets which are
fulfilled are fulfilled for those who are
close to the Government.

| Those targets which relate to the basic
masses of our country are forgotten, or only
lip service is paid to them. May I make a
reference in this connection to the problem
of land reforms in the country, to the
problem of field channels from the
irrigation potential that has been built up,
inadequate though it is ? So many ob-
stacks, it seems, have prevented the
realisation of the full potential of
irriga-tion, apart from the fact that the
targets of irrigation from the Second Five
Year Plan onwards have never been
fulfilled in our country, unlike that of
Marutis. It is these things that should
make all of us sit up. If we really want to
tackle the problem of drought at the stage”
of its inception, we have to ponder whether
or not the policies, as formulated and prac-
tised, the pattern of our planning itself,
need to be drastically revised.

Sir. ther; are broad questions. You. will
say, what now ? Firstly, I will say I am
unable to talk like our scholarly Minister,
Shri P. V. Narasimha Rao, who, the other
day, said: what bearing has the part on the
present ? I do not know what other thing has
any bearing on the present or the future.
Some other friend will enlighten us if there
is anything to go by excepting the past,
either superficially or deeply. For the present
I will also mention the problem of the State
from wheih. I come—West Bengal.
Immediately after the drought, the State was
overwhelmed with floods. And why is there
that kind of flooding ? Firstly, the whole
conception of DVC, it is said, is ill-
conceived because it not comprehensive. But
it is not only failure of planning; we know,
we will talk about resources. We know that
you refuse to collect resources where
resources lie. I just make a passing mention
that even the financial Ordinance which has
been imposed is cynical enough i to collect
more funds from those who are
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affected by drought. That is the only,
meaning of imposition of more indirect
taxes on the common people. But for-
giving that, reserving that for another
debate, let me make a mention of this
thai we are at the tail-end of a river.
We are at the tail-end of the Indo-Gange-tie
plain. Our Chief Minister has drawn
attention to that. Is it not necessary that
because of siltages at the sea-bed and lack of
ferrying in the Ganges, the suffering
would be most at the tail-end of Bihar
and South of West Bengal ? Even about
the Farakka Project, the =~ Government is
repeatedly complaining that the erosion is
such that tomorrow the dividing line bet-
ween Bangladesh and West Bengal = ma\
be eliminated by a flood of  water. Ai least
forgetting that West Bengal is
governed by the Left Front Government, and
remembering that Bengal is a part of
India, is it not necessary that the request lor
additional tlow from West Bengal be
acceded to to save a part of India '. ' The
floods in West Bengal would be increasing in
intensity year after year because the livers
are not tamed. My friend from Gujarat
has referred to resources. Does he expect
that the Government of India will fork
out all that amount ? Is it posi-ble to do that ?
It is not able to do that also. It depends on
the States for resources and it is not able to
fork out em '<>li to replenish what it
has taken from die States.

At least you will concede that the West
Bengal Government is much less dishonest
than any other State in making estimates at
least. They have given a figure of Rs. 450
crores and you dole out some Rs. 70 crores.
Is it an exercise in cynicism? Or are you
dealing in human misery ? They say,
nobody has died in drought. 1 don't know
about Orissa, but certain deaths have
certainly taken place. Took at the child in
the drought-affected area; look at his face.
You will see that the child is dead. Although
he is aged only 12, an adult's face is on his
neck. The person lives, the child is dead. Is
it not death ? This is happening—and what
is the response of the Government of India ?

Are the entire people mobilized to fight
against flood and drought ? I remember,
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Sir. the year 1978 as a glorious year in
West Bengal. We also said that year, that
for 100 years such a flood had not over-
taken that State. 1 remember that year not
for that record. 1 remember that year for the
response of the entire people of West
Bengal. Its civil staff, its people, its base
committees, all the organizations— every
single human being—worked hard. The
political leaders were certainly at the front.
For weeks we did not hear of many of our
political leaders. They were deep in the
interior in the midst of people at waist-deep
water.

THE VICE-CHAIRMAN(SHRF
JAGESH DESAI): Professor, please con-
clude.

SHRI NIRMAL CHATTERIJEE: I have
a meeting at five o'clock. As you know,
you are also coming there.

So, I remember this with pride. Can you
tell us that the Government of India has
succeeded in mobilizing the entire people in
that manner ? Can you say that there is such
effort instead of depending on bureaucracy
to rouse the people to fight this drought ?
Can you say this about the ruling parties in
the different States'. ' Cynical statements
are made that cattle are dying because of
illness and not because of drought, from the
same State iiom which such an eloquent
speech was made just before me. And you
are not ashamed either, to refuse to
recognize the fact and, therefore, to combat
it, to mobilize people for that.

I say, Sir, piecemeal demands 1 don't
want to place before you. Our Chief
Minister has done it in many forums. I
appeal to the conscience of anybody who
takes pride of his conscience. To those who
have sold it out or to those who have sent it
underground. I make no sense. But again I
request them all to ponder. Tf they want to
make a human being out of an agricultural
labourer, if they want to make a child grow
into a full-blooded adult if they want to see
that their women are not sold in th market,
please listen to this voice—that your entire
Plan priorities have to change. Please
remember that even when I heard the talk of
difficulties of resources at the Centre, I talk
of it only in-terms of priorities at the Ontie
if
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change the priorities; it the Centre, you
will succeed in providing more to the
States. I am not here to ask more for West
Bengal only. You give more to Rajasthan.
You give more to Gujarat. 1 would
welcome that. But give it to all the Stales.
Give it to. Orissa where, even without
drought, people die of starvation. In order
to do that, you have to change your
policies. You have to depend on the
people. You have to introduce land
reforms. You have to cut back on certain
types of expenditure and investment, and
instead give priority to the problems of
these sections.

Thank you, Sir.

THEVICE-CHAIRMAN (SHRI
JAGESHDESAI): Before I call Mr.
Kulkarni, have I the permission of the
House toask Mr. Chimanbhai Mehta to
preside ?

SOME HON. MEMBERS: Yes, yes.

SHRI A. G. KULKARNI (Mabha-
rashtra): Mr. Vice-Chairman, Sir, I thank
you. Are you changing guard ?

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): I am sitting there to
listen to you.

SHRI A. G. KULKARNI (Mabha-
rashtra): O. K. It does not matter.

[The Vice-Chairman (Shri
Chimanbhai Mehta) in the Chairj

I think the previous Vice-Chairman who
was presiding and also the new Vice-
Chairman who is now presiding, for giving
me an opportunity to place my views be-
fore this august House, and through this
august House before the Government,
about the conditions of drought, particu-
larly in my State as well as in various other
States.

Sir, my young friend from Gujarat made
a very nice speech, giving in detail and
going into micro-analysis what is needed
and what is not needed. But. Sir. I have got
a different approach towards the drought
problems.

1 would think that the Ministry would
not misunderstand me if 1 bring to
their
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in meeting the obligations and meeting the
State Plan priorities. If you go through the
replies to various questioos, you wilt find
this. I will refer only to the questions and
the Government replies particularly about
drought assistance to various States.

Sir, very recently a question came up on
12-11-87, which I had asked in connection
with the assistance that had been provided
to various States. Sir, in 1986-87 the
assistance required was Rs. 4, 762 crores,
and the approved ceiling for that year was
ffs. 609 crores. That means a niggardly
amount of 8 to 10 per cent. Then, Sir,
again in 1987-88, taking the overlapping of
both the years, the total requirement was
about Rs. 7, 800 crores, but the assistance
provided was about Rs. 1, 046 crores. It
means roughly 10 to 12 per cent.

Sir. I am bringing in this point, through
you, for the consideration of the Govern-
ment. Such a niggardly assistance creates
problems. Either the State Governments
must be over ambitious in placing their re-
quirement or the Central Goveinment must
be allotting certain norms which are either
not realistic or, if they are realistic, are
totally irrelevant to the problem which is
going to be faced by the country. They do
not meet the aspirations of the States.
Since they do not meet the aspirations of
the States, the States will not be able to
meet the aspirations of the affected per-
sons, and, thereby, the entire plan priorities
of the States will be distorted. 1 just
referred to the 7th Einance Commission
Where were the norms given '? Now, 8th
Finance Commission is applying its mind.
In the meantime the Ministry must have
raised those norms. 1 do agree that the
Ministry must have raised those norms, but
these norms, as 1 pointed out to you, fall
too short of expectations. Even taking for
granted that 30 per cent demand of the
States is bogus or uncalled for, the ratio of
the sanction or of the approval by the
Central Goveinment rises from ten to
fourteen per cent. States are not beg-gers.
They are the assets of this country. And if
you weaken the States, you will weaken
yourself.

SHRI SHANKER SINH VAGHELA:
But the Central Goveinment is
treating

of the various States -I the States as beggars.
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SHRI A. G. KULKARNI: I am a little i bit
old and "cannot listen that.

That is why my first point is on this
ground. The hon. Minister and the Minister
of State both are sitting here and perhaps
they have understood this difficulty. The
Central Goveinment, the Minister of
Sgriculture and even the Prime Minister
himself have stated that there will be no
shortage of drinking water. The Maharashtra
Government's requirement for drinking
water has come from different plan heads. If
you look at the different plan heads for
drinking water supply in rural and urban
areas for 1986-87, the amount spent on
emergency measures for it and the plan and
non-plan expenditure in 1987-88, you will
find that in 1986-87 alone drinking water
requirement of the Maharashtra State was
AS. 205 crores and its fooder requirement
was Rs. 30 crores. But the total requirement
of the Maharashtra Government on total
drought effort, plan and non-plan,
emergency and various other schemes was
about Rs. 495 crores or Rs. 500 crores. What
was the total amount sanctioned ? It was
only Rs. 97 crores. And the requirement on
drinking water and all that for 1986-87 was
Rs. 205 crores. For fodder it was Rs. 30
crores. In such a situation how can you
expect that the people will get drinking
water ? How do you expect that the cattle
will survive ? This is for 1986-87. During
1987-88 the Maharashtra Government made
a demand of Rs. 194. 23 crores for drinking
water. I. am only talking of the drinking
water problem now. Leave aside other
problems. Against a demand of Rs. 143. 23
crores only Rs. 37 crores was sanctioned.
Out of that Rs. 25 crores is overlapping with
1986-87. Only Rs. 12 crores is the
sanctioned amount plus Rs. 18 crores
sanctioned very recently.

THE MINISTER OE STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRT
YOGENDRA MAKWANA): For your
information we add MNP and Accelerated.
Rural Water Supply Programme. You add it
also. This is only drought relief.

SHRI A. G. KULKARNI: But how »ill
those programmes even keep going

when the erosion of the plan funds has
come up to 50 per cent ? How do you
expect the NREP, 1IRDP and other9 to
take place at all ? Mr. Makwana, I do not
want to pick up a quarrel on that because
1 want to adopt the line of Birlaji, just
to beg. What is the use of criticising Mr.
Makwana, in my own district four
villages in drought affected areas have
stopped the employment Guarantee
Scheme. Now because of the late rains
drinking water is available. But only God
will have to help the people from March/
April to June/Iuly when the rains are
expected after this period. But leave aside
this point but the niggardly assistance to
the States has got a danger. You are not
only giving them 10 per cent of the de-
mand but also distorting their plan priori-
ties. What you are talking of is IRDP,
NREP and RLEGP.

SHRI YOGENDRA MAKWANA: 1
mentioned about A. R. W. S. P.

SHRI1 A. G. KULKARNI: Whatever it is,
they will. also be affected because of the
total resources shortage and total resources
crunch of the State Goveinment.

Then, Sir, another point....

wiy darog W uri famwr e
w ey w1 (=i o ) ;o owE TR,
20 FTTE Taay & ffer apy &7
TNt dEw IR & ST AT A -
HeFORGSTEAE 11-11-87 F
St watzaArsE €

SHRI A. G. KULKARNI: You say "what
you have given to the Maharashtra
Government was unspent. " I said total
demand is Rs. 205 crores. This has been
given to me and I have also estimated. Out
of that you have only sanctioned Rs. 97
crores for 1986-87.

whe w5t («ft 1. gw. faewd)
T F AAZT 4TEr TH- AT 4TET. .

SIIRI A. G. KULKARNI: Mr. Minister
1 am not asking for the whole Maharashtra
Government's budget. If the money has not
been spent it does not mean that the
Maharashtra Government does not need
money. The point is there is a process of
money spending and that process has to go.
You are talking as if von are
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the second point is.............

ft TwER ARy FW N TEast
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I wrote a letter before 1 visited your
sate. 1 have visited your State thrice and
you were not present and I have
mentioned in my leter that we will discuss

about drought problem and drinking water
snpply problem.

sﬁmi‘qm-waﬁw
FAM AT M E® T L : -

we have requested for an appointment
with the Prime Minister, on the basis of j
our representation but nobody is giving us
j appointment.

THE VICE-CHAIRMAN
(SHRI
( HIMANBHAI MEHTA): If the Minis-
ter interrupts like this, then, I will allow
the Member also to answer.

SHRI A. G. KULKARNI: What the
Minister is talking is about technology
and other programmes. These are all
programmes embodied in the State's plan.
The drought plan is a separate plan. When
there is no money in the total kitty what
is the use of saying that Rs. 25 crores has
not been spent by the State Government ?
The State Government is spending money
on its own.

Regarding Gujarat what you have said
just now is contrary to what my hon.
friend, Mr. Mirza, has said. He has given
a certificate to the Gujarat Chief Minister.
I think either you do not know what yon
are talking or my hon. friend, Mr. Mirza
might not be knowing what he spoke.

=1 TR TEY . ATFT 79
SHRI A. G. KULKARNT: I can under-

stand your knowledge about Bihar but not
of Maharashtra and Gujarat.

T
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SHRI RAMAN AND YADAV: Till
now what you have done I have a record
from all the State Governments.

SHR1 A. G. KULKARNI: The papers
which are fluttering might have been
given by your officers who would have
obtained them from the Tahsildars. But
we have collected figures from our own

a"imrra-amq ’WWTW"
FT AT & f‘-r‘H'HT?r?'thrrCI“”‘f
T OHW FT AHF 1 AYHT ¥ TH
Frar 27T 97 W Peay @1, 9 o7 2T

AT
experience.

THE VICE-CHAIRMAN(SHRI
CHIMANBHAI MEHTA): Please
the Member to proceed.

SHRI A. G. KULKARNI: The system is
such and the refund procedure is such that
the Central Government is yet to pay back
to the Maharashtra Government. I am
talking about plan erosion because of
drought and non receipt of funds. Sir, the
electricity duty which was discussed here
has not been refunded till today.
Maharashtra State is receiving less money
than what they have spent there. I would
ask Mr. Ramanand Yadav and the Senior
Minister also, there is a reply of 13th
November—Ilong term scheme to prevent
occurrence of drought.

amy FE & | AMFT W AT FEH
g uge mg 92 Sfaw Wf”nﬁﬁrn-
wiae fe=t 7 e w@r 2°

W
Out of that, what have you done and this
is the fourth year when Maharashtra State
is facing drought ? If you had done 1/10th
of the norms or the guidelines which you
have printed here, the State Government
and the various States would have been
AT AWt (I3 gTw) - Cwey
¥HT FT QAT
. #* 5
*;‘R #.ogw. ot ag oAt sae

=

allow

&

*'Expunged as ordered by Ibe Chairman.
saved from the drought.
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Nos,, you have studied all these things.

Sir. what 1 want to say is that if these are
the guidelines, then this is the fourth year
that the drought has come not only in the
State of Maharashtra but Rajasthan, Gujarat
and there are many other Stales. Sir. I do
think even taking for granted here they
say, the research is being done to get the
dwarf varieties of oil-seeds, proteins etc.
Here is Sir another certificate  dated
12th  November  from Dr. Randhawa
who is the Secretary of the Minister of
Agriculture  and  Director  of Indian
Council of Agricultural Research, and
what he says is that he deplored that not a
single institution in the country is
providing meaningful research when the
nation was badly in need of it, something
which would bring about more yield in a
given agro-climatic conditions is not coming
up and he appealed to the 23, 000 agri-
cultural scientists to apply their minds. He
criticised like that. So  about the guide-

lines 1 do feel and 'die  Minister should
take it very  seriously that the research
programmes in agriculture are lacking.

That is why, we are facing more drought.
more difficulties and less  foodgrains on
that account. 1 do feel the research in oil-
seeds and pulses is not only lacking but is
not giving any results.

Sir, about the last two points which I am
making I think, Sir. the approved ceiling of the
Mabharashtra State is too meagre. Out of that
Rs. 25 crores what Mr. Ramannnd Yadav says
and I will immediately find out from the State
Government as to what are the facts, he says
that Rs. 25 crores have been given to
Mabharashtra apart from these approvals. They
are separate from this or they are included in

T ? -

= TR o A sy AET & )
I T T T T At g

ot Il ol wHEONT : T ST 25
FITE &1 991 5 T U 9F B wI0EH 6Y

T/ F l

z

THE VICE-CHAIRMAN (SH
'CHIMANBHAI MEHTA): That will taken
care of. Whatever is unparliame tary may
be taken off.

SHRI A. G. KULKARNI: I have r
disrespect for my friend, Mr. Ramanar
Yadav. Nothing unparliamentary will j on
record. But the basic facts are the: and they
should remain on the record f( the
Government's information. I told yc about
fodder. I have also quoted ho much money
was required and how muc was granted. Sir.
in Maharashtra,; Dhulia in Thane District—1
have read an 1 have not gone there—an
Adivasi are; certain deaths due to
malnutrition an shortage of food have
occulted. It will b better for the Government
to enquire o the State Government as to what
the fact are on this. 1 will require that.

Sir. I would require a specific reply a to
what money you have sanctioned. It ha come
as a parliamentary reply, and no between
you and me', just like a discus »ion, to a
question dated 12th November 1987. It says
about the total funds sane : ioned to various
States. Whereas Rs. 552 crores is the
demand, inclusive of various programmes,
the amount sanctioned Rs. 97.24 crores
for 1986-87. The amount demanded is Rs.
294 crores for  1987-88 whereas the amount
released is  Rs. 37. 67 crores. Out of that
Rs. 25 crores was Overlapping and Rs. 12
crores new. Will the Minister clarify what
the figures comprised ? What are the
demands made against each item and which
items did they accept and which items did
they feel superfluous or unjustified claims ?

The next point is: Is there any possibility
that in the. case of States which are facing
drought for the last three or four years, the
norms can be changed in respect of creation
of funds ? The Central Government is
empowered to create funds, to collect funds,
either by various loans or by various other
means. The Central Government has got
financial instruments. The State

The money required is about Rs. 800 Governments have only limited instruments,

crores. So, Sir I come to my point.

When the Finance Commission
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will go into this is a different matter. The
wimost  necessity  at  present for  the
Central Government is to empower the
States ta create funds or 1o provide  the

funds themselves and see that their plan
priorities are not eroded. At present what
1 see is that plan priorities are eroded and
it cannot be like this.

The last point which 1 want to make is,
as 1 understand from Mr.  Makwana, it
seems a view has been taken by the Cen-
tral  Government that the Maharashtra
Government is not facing a severe drought.
From where did you get this information ?

[RAJYA SABHA]
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THE VICE-CHAIRMAN
JAGESH DESAI):

(SHRI
Shri V. Ramanathan,

SHRI V. RAMANATHAN (Tamil Nadu):
Mr. Vice-Chairman, Sir, I am glad that you
have given me an opportunity to speak a few
words on the subject. The allocations made to

A EE FT | [AET HERT 7 WU | the State Governments are being drastically
AT m—fﬂ"fﬂ E Pﬂ'!! 480 m ¥ | eroded on account of the quantum of relief
Fr G 3’ . Fow=r  smitere se@ 7 works that they have to undertake. The Slates
14.80 T m wiw o 1 'EI-TTI are thus suffering for want of funds and are

¢ N - not able to manage the flood and drought

" il B | TR S fr _‘ﬁ situation in the country. Previously in
SEETEE WETS W AR 1078 T @ different years while a few States were being
w1, Faeer o STEEE 870 FT0@ affected by
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floods in one year, a few others were being
affected by drought in another year, but
unfortunately for the past three years many
parts are being affected by drought and many
parts by floods every year. Due to continuous
drought conditions during the past 3-4 years,
the major portions of the country are
suffering great losses. Even in the current
year, as per the reports, the relief work due to
failure of rains is expected to be of the order
of Rs. 1600 crores and loss in production is
expected to be around 15 million tonnes.
Because of these losses in, production, the
GNP is going to be very much below normal.
Loss in agricultural production may go up to
Rs. 1000" crores. That is the estimate of the
specialists. Power generation, due to shortage
of rains, is also going to suffer and conse-
quently the industrial production may also be
affected. This climatic cycle affects one or
the other country. Under these circumstances,
we have to analyse the reasons and take
remedial measures to combat flood and
drought. We have to find out why we have
floods almost every year in certain areas and
we have drought in certain other areas and
we have to find a solution, a long-term
solution, to fight this problem. We cannot
always expect rains to come according to our
requirement. At the same time, we have to
prepare ourselves to face these problems. We
are not able to preserve the rain-water
properly to most our needs during drought
period. Our reservoirs and tanks are not
properly maintained, which ultimately affects
our agriculture. Ground water is being tapped
to the maximum extent and lakhs and lakhs
of wells are being dug for our agricultural
needs and industrial requirements. We have
to make an assessment of the availability of
water under the ground and make efforts to
utilise it in such a way that underground
water level is maintained. Otherwise, we
cannot save the situation if there is a drought.
Therefore, maintaining ground water level is
very important.

We have to take steps to improve under-
ground Water level during rains. But we are
not putting up check dams and not caring for
proper storage of water. Earlier, there used to
be a lot of waste land, uncultivated land
which used to help in holding a lot of water
by wild growth of trees. Now, for various
reasons, all that waste
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land is being converted to agricultural land
or house-sites. We find so much of
deforestation which adds to our problems.
If there are no trees, water-holding
capacity of the land is lost. Then, we have
the problem of soil erosion. Due to this, the
rivers have risen. Silt clearance is not
possible in the- rivers and tanks. Therefore,
there cannot be any storage of water. The
rivers also dry up when there are no rains,
and during rains so much of water is
wasted away. As a result, of this, the
people who suffer a lot are only those who
are at the tail-end of the river. As has
been pointed out by my' learned friend, it is
the people at the tail-end of the river who
suffer during Hoods. The people at the
head of the lilise the river water to the
maximum extent possible leaving the
people below with not much water. They
do not have water for irrigation; they do
not have water even for drinking purposes.
Take, for example, a perennial river like
Cauvery. The people of Tamil Nadu were
benefited by it. Specially, Tanjore which is
considered a granary of Tamil Nadu. The
river in the Tamil Nadu portion is now
almost dry. Many lands in Tanjore district
are lying fallow. The Karnataka
Government, on the other hand, is con-
structing a number of dams on the river.
Now. they are constructing a fourth dam.
Besides the objections raised by the Tamil
Nadu Government, they are doing all this
without the sanction of the Government of
India.

SHRI K. G. MAHESWARAPPA (Kar-
nataka): Cauvery is not a monopoly of Tamil
Nadu.

SHRI V. RAMANATHAN: It may not be
a monopoly, but we have been utilising the
water and our riparian rights cannot be taken
away. For hundreds of years, the people of
Tamil Nadu have been utilising the water for
irrigation. They may say that it is not our
right. But when floods come due to rains, it
is the people of Tamil Nadu who are
affected. Water from the top comes to the
Tanjore delta and it affects the Tanjore-
Trichy area. Crops which are raised by the
toil of the people are washed away.

Sir, as I said, maximum utilisation of the
rain water and augmentation of the ground
water table are the most important things.
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Government should also evolve a national water
policy ensuring that no State has a monopoly in
regard to use of the water resources, even
though a particular river may originate from a
particular State. There should also be maximum
and judicious utilisation of the rain water which
will enable us to improve productivity and we
can also avoid damage to crops and lands during
Hoods. Government of India should bestow
serious attention to this.

In this connection, I would like to draw the
attention of the Government to the non-
clearance of the Telugu Ganga project by the
Centre. If this project is implemented. the
drinking water problem of Madras will be
solved. The two State Governments are
prepared to get on with the project, but the
Centre is not giving clearance. I would request
the Central Government to give immediate
clearance to this project so tha the Madras

city's drinking water problem can be solved
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THE VICE-CHAIRMAN (SHRI

zu- us (2490 | JAGESH DESAI): Shri Mohd. Khaleelur

Rahman. Seven minutes, please.

PROF. C. LAKSHMANNA (Andhra
Pradesh): It is a maiden speech, Sir...
(interruptions)...

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): 1 think he had spoken
once, earlier.

SHRI PUTTAPAGA RADHAKRISHNA
(Andhra Pradesh): He only sought clari-
fications on that day. This is a maiden speech.
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THI: VICE-CHAIRMAN (SHRI
JAGESH DESAI): Shri Bir Bhadra Pratap
Singh.

SHRI BIR. BHADRA PRATAP SINGH
(Uttar Pradesh): Mr. Vice-Chairman,

PROF. C. LAKSHMANNA: In any case
we can adjourn at 6 O'clock.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): According to the decision
of the Business Advisory Committee the
House can sit beyond 6 O'clock. What is the

" difficulty ?
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PROF C. LAKSHMANNA: It is a very
important subject and should be understood
by everybody. It can only be done when
there is time.
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THE  VICE-CHAIRMAN(SHRI

JAGESH DESAI): That is the decision of
the Business Advisory Committee. Even
after 6 O'clock if the House desires we can
sit.

PROF. C. LAKSHMANNA: If such an
important subject has to be discussed it
should be. discussed only when the full
House is there. What is the point in dis-
cussing it now ?

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): It is the decision of (he
Business Advisory Committee.

SHRI PUTTAPAGARADHA-
KRISHNA: When the discussion is going
on, tomorrow also we can have it.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): Let him speak.
(Interruptions).

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): Mr.
Vice-Chairman, Sir, there are a large num-
ber of speakers from both sides. So far we
have not taken up any Government business
in this House. So, last time when the
Business Advisory Committee met, we
made it very clear and it was resolved that
we would sit beyond 6 O'clock if required.
There are some Members here who are
prepared to speak now; let them speak;
otherwise'we will not be able to reach
anywhere.

PROF. C, LAKSHMANNA: Why rush it
through especially at this time of the hour ?

[ 15NOV. 1937]
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TILE VICE-CHAIRMAN(SHRI
JAGESH DESAI): What is the difficulty ? I
am not able to understand. When other
Members spoke the same number of
Members were there. So we can continue.
Let us accommodate as many Members as
possible.

SHRI PUTTAPAGARADHA-
KRISHNA: If we rue going to conclude the
debate today, it is all right.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): No, no. There are three
more speakers who are going to speak now.

JACOB: It is not
the hon. Member
have

SHRI M. M.
(Interruptions). When
got up even before 6  O'clock \ou
blocked him.

6.00 P. M.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): Mr. Reddy, please co-
operate with me. Those who are present
today and want to take part in the debate,
they can speak and those who are present
but do not want to take part in the debate
today, they can take part tomorrow.

SHRI B, SATYANARAYAN REDDY
(Andhra Pradesh): It will be a one-sided
debate if debate is continued. From this
side, there is no other speaker in the House.

THE VICE-CHAIRMAN

(SHR1

JAGESH DESAI): They will speak to-
morrow. So far as Opposition is concerned,
all those Members whose names are there
will speak. As regards Congress (I), There
Chief Whip will decide according to the

time available.

SHRI BIR BHADRA PRATAP SINGH:
Four Ministries are vitally concerned with
the question under discussion, the Ministry
of Agriculture, the Ministry of Planning and
the Ministry of Finance, but the most
important Ministry which is concerned with
it is the Ministry, of Water Resources both
for the purpose of drought and Hoods.
Unfortunately, that Minister was not visible
throughout the debate and Mr. Vice-
Chairman, Sir, I wish to pray through you
without him, nothing can be done either
with regard to floods or with regard to
drought. Now, it is correct that certain
portions of (he land are under
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drought and drought is continuing in so
many parts of the country. It is also a fact
that certain parts of the country were
under flood but there are certain parts of the
country where first there was drought
and subsequently there was flood Now may
I add one thing more to that that recently
there was a cyclone -which from Orissa and
it covered a good portion of Uttar Pradesh,
Andhra Pradesh, Orissa, and so many States
were under the devastating effect of that
cyclone with the result that the sugarcane
crops were razed to the ground, arhar crops
were razed lo the ground, paddy crops were
iazed to the ground and tremendous harm
was done to it. So these four problems are
the basic problems but my question is—
what shall be the role of Ministry of Water
Resources with regard to the floods and
drought ? Now the other day there was a
question and two speakers mentioned it
today that agriculture has suffered but
industrial target would be achieved. I
seriously contest this contention. When
agriculture furs been affected this year if the
Ministry  of Planning or the Ministry of
Agriculture funciion properly, we can make
good the loss by next year but my
contention is that tire industry is going to
suffer for five years to come and I think our
target has been much hampered. | will
give  my reason later on. Now so far as
drought is concerned, three reasons have
been assigned. Firstly, what ~ Mr. Nirmal
Chatterjee has said that certain people want
to make capital and they go to the extent of
resorting to deforestation. Then also
another hon. Speaker has  referred to some
hot steam flowing which was responsible
for upsetting the rains and there was a
diousht. But the third reason is also very
important. wer are told that the monsoon that
started from the Bay of  Bengal has
crossed to China for some time till it
reverted back during the drought conditions
in the country. (Interruptions). Now, Mr.
Vice-Chairman. Sir, if I do not get your
attention as well as the attention  of the
two Ministers, I feel discouraged in
speaking.

THE VICE-CHAIRMAN(SHRT
JAGESH DESAI): Mr. Minister, he | wants
your ears to what he speaks.

SHRI  BIR BHADRA  PRATAP
jSINGH: Now to mv mind, the drought
is mainly a question related
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10 the utilisation of underground water re-
sources in the country. Why do I say
utilisation of underground water re-
Yesterday, | was in aresoun
village in The Prime Minister's consti-
tuency. When the canal is flowing water
level has gone up. When there was no rain
for one and a half months, water level had
gone so down that the crops became
useless. So the long term task is to tackle
such exigencies when rains do not shower
in time or when they fail for a month or
two. Under such circumstances,

hall be the Government's under
ground water policy ? 1 am reminded of
1947 when we were students and working
Shri J. C. Kumarappa. When I am talking
of underground water policy, I am
reminded of what he said. He said, "We g
to pumping out water from below to the
top. A time will come when the upland will
go dry and lose ferti-

SHRI G. S. DHILI. ON: I am very
grateful to Khaleelur Rahmauji and Satya-
narayan]] for being present. Only three
Members on the other side are present. I nm
so grateful to them. They should not go
now and should listen to the Member who
is speaking.

SHRI BIR BHADRA PRATAP
SINGH: So my precise question is, what
exactly are they going. B to do about the
underground water level in this country ?
There should be a long-term policy con-
cerning this question. Long-term policies
must be considered seriously by the Minis-
ter of Water Resources. When I asked a
question on 12th here, the hon. Minister was
laughing. On 14th there was a conference
which has reiterated what exactly 1 on that
day. May I enumerate in brief ? Essential
sectors like drinking water, irrigation,
electricity generation— macro, mini and
large—and floods should be taken proper
care of. There should be no land left barren
without irrigation. There are also the
problems of seepage and alkalinity.

An hon. Member referred to the linking
of the rivers of north and south. A national
water policy to link the rivers 'of north and
south was talked about even at the time of
the First Five-Year Plan. Eve« after forty
years, we are only talking of it. It was
mooted by Nehruji. What happened to that
plan ? When the nortk
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is suffering from -floods, the south is
affected by drought. You should not isolate
north _ from south. The linking of northern
and southern rivers by canals must be
undertaken. There was a conference on
National Water Policy on the 14th and all
these questions were considered at this
conference. But what would be the effect of
this drought and the floods in our country
on the national economy . ' First of all, the
drought in (he country has created an
increase in direct expenditure to the tunc of
about one thousand crores of rupees. Now,
what is the result of this? There has been
an increase in the Income-Tax surcharge to
the tune of five per cent. There has been
extra levy on hotel rooms and foreign
tickets carry a surcharge. But the greatest
casualties are the on-going schemes. With
the increase in expenditure of one thousand
crores to fight the drought, the on-going
schemes would be the most affected. Every
State is demanding four thousand crores or
five thousand crores and I do not know what
the criterion is to make such demands when
everything is unplanned with one thousand
crores of rupees more in expenditure to fight
out the drought. These on-going schemes
would be the worst sufferers and all the
future schemes would be shelved. I will
now tell you how the industry in the country
will suffer. Industry would suffer because
the Plan expenditure would be affected and
industrial development is bound to be
hampered. Now it will lead to lack of
nourishment, reduction in efficiency and
productivity in the rural sector.

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): Mr. Singh, you have
taken already fifteen minutes. Please con-
clude now in two minutes.

SHRI BIR BHADRA PRATAP SINGH:
What I am trying to argue is...

THE VICE-CHAIRMAN(SHRI
JAGESH DESAI): I know you can argue
very well. But the time is very short and
that is the problem.

SHRT BIR BHADRA PRATAP SINGH:
What I am trying to argue is that this will
have a multiplier effect. So, it is not correct
to argue that industry would not be
affected. I am trying to drive towards that
conclusion. Now, the consumers'

[16 NOV. 1987]

Discussion 284

buying power would be decreased resulting
in reduction in industrial production
because of a decrease in demand and the
automatic result would be lesser tax col-
lection and the industrialists and the manu-
facturers would be paying less. So, it will
naturally lead to lay-offs and the industrial
workers' buying capacity would be re-
duced.

THI VICE-CHAIRMAN(SHRI
JAGESH DESAI): Mr. Singh, the time is
very limited. But the subject you are talk-
ing on will take much time.

SHRI BIR BHADRA PRATAP SINGH:
Nol very much. But 1 will take just two or
three minutes more. Reduction in or income
will lead to lesser and demand for
consumer goods. Rural will migrate to
cities creating various problems. But the
most important, the most serious, effect
would be this: Because of the rural
conditions being bad, there is less demand
for bullions in the rural areas. I am posing a
question now to the Ministry of Finance.
The price of silver has gone up by Rs. 500
per kg. The rural people's purchasing power
has disappeared because of the floods and
drought. How is it that the price of bullion
is increasing ? The only reason can be that
the urban population has the least trust in
our currency notes and so. the urban people
are purchasing these bullions. So, it is not
correct to say that this will have no effect
on industry. I can tell you that after five
years, our industrial targets would be
affected very much. Thank you, Sir.
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THE  VICE-CHAIRMAN (SHRI

IAGESH DESAI): Now you please con-
cluiio.

SHRI B. L. PANWAR: I am just giving a
few facts, - Sir.
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